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SH RI R A G H U N A TH  R ED D I ; The
Central Governm ent and the S tate G overn-
ments a re  taking necessary and very active 
steps in the d irection o f  giving full assis-
tance to  the industrial co-operative organis-
ed by women and are looking in to  difficul-
ties and bottle-necks w hich they  have 
pointed out in th e  Conference mainly w ith 
regard to  the p rocurem ent o f  raw  m ate-
rials, m arketing of finished products, inade-
quacy of finance and inadequacy o f  train ing  
and personnel. These aspects a re  being 
looked in to  by th e  C entral G overnment 
and various S tate G overnm ents are  also 
looking in to  the  m a tte r and they are 
actually trying to  assist them . The 
N ational Federation of Industria l C o-ope-
ratives was registered  in M arch, 1968 and 
th is organisation is trying to  take in terest 
and also assist in th e  purchase of raw 
m aterials and in the m arketing o f products 
produced by these various industria l co-
operative societies. The S tate  Trading 
C orporation , I may say in the context, is 
also  trying to  be helpful in o rder to  pu r-
chase products produced by th e  industrial 
co-operative societies and fp assist these 
persons,
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SH RI HEM  BARUA : M ay I know if 
G overnm ent are  aw are o f th e  serious 
allegation  m ade against th e  N ational Co-
operative U nion  th a t— th is institu tion  has 
advised our women and our planners—a 
lo t o f funds from the CIA are  channelled 
in to  th is N ational C o-operative Union 
th rough  th e  Ford  F o u n d a tio n ........

A N  H O N . MEM BER : Q uite diffe-
rent.

SH RI H EM  BARUA : H ere is the
N ational C o-operative U nion. May I 
know w hether G overnm ent has examined] 
th is allegation  and, if  so, w hat is their 
a ttitude. |

SH RI R A G H U N A TH  R ED D I : With
great respec t I may subm it th a t this Ques-
tion  relates to  th e  W om en’s Industrial Co-
operatives. I f  the hon. M em ber puts a 
separate Q uestion, I w ill be able to 
answer.

E xport of Tyres

*1228. SH RI H IM A TSIN G K A  : Will 
th e  M inister of COM M ERCE be pleased] 
to  sta te  :

(a) w hether G overnm ent’s attention has 
been drawn to  the reports  th a t Govern-] 
m ent’s decision to  slash the duty drawback 
on tyres by m ore th an  60 per cent has 
created  a com plete stoppage of exports of 
tyres ;

(b) how fa r th e  prices o f manufacture^ 
tyres in  India w ill increase in the inter-
national m arket w ith th is  slash ;

(c) w hich are  the  o th e r countries com-
peting in  tyres in  th e  in ternational marketj 
and how do th e  prices o f  th e ir  tyres corn-1 
pare  w ith th e  prices o f those  manufactured) 
in  th is country  ; and

(d) w hether G overnm ent have consi-l 
dered  th e  situa tion  once agin and decided 
to  give any add itional support to the 
Indian tyre trade in th e  international 
m arket ?:

THE M IN ISTER  O F COMMERCE 
(SHRI D IN E SH  SIN GH ) : (a) Yes, Sir.
T he Governm ent o f Ind ia  announced all 
industry rates o f drawback on export of 
tyres, effective from  February 3, 1968 in 
place of th e  brand rates in force earlier, 
The tyre industry has represented thatthji
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has resulted in th e  am ount o f  d raw b ack  on 
tyres coming down by 40%  to  6 0 % .

(b) The extent to  w hich  ex p o rt p rices 
of tyres will increase as a  re su lt  o f  th e  
reduction in draw back, w ill vary  w ith  
reference to the  ra tes  o f  d raw b ack  in  fo rce  
earlier for individual m anufactu rers.

(c) The o th e r c o u n tr ie s  co m p etin g  in  
tyres in the in te rn a tio n al m a rk e t a re  : 
U.S.A. ; U. K. ; Japan  ; F ra n c e  ; W est 
Germany ; Italy ; H o llan d  ; A u s tr ia  and  
Czechoslovakia com pared  to  th em  In d ian  
tyres were being o u t-p riced  by 10%  to  
15% prior to th e  red u ctio n  o f  d raw back .

(d) The industry ’s re q u es t is b e in g  
examined.

SHRI H IM A T SIN G K A  : T h ere  is a
great export p o ten tia l so  fa r as item s lik e  
tyres are concerned. S ince U SA  decision  
is to improve th e ir  b a lan ce  o f paym ents 
position by follow ing re s tr ic tiv e  trad e  
practices and since E ngland a lso  is try ing  to  
have better balance o f paym en ts p o sitio n  
and they want to  save 500 m illio n  pounds, 
may I know if  th e  G o v e rn m en t w ill corisi* 
der the desirability o f reviving th e  du ty  
drawback that was be ing  a llo w ed  so  th a t 
the export p o ten tia l m ay c o n tin u e  to  be  
developed?

SHRI DINESH S IN G H : T h e  d raw -
backs still exist. All th a t  we h av e  do n e  
is that instead o f  th e  d raw b ack  e a r lie r  
being based on p ro d u c t o f a  p a r tic u la r  
industry, it now ap p lies  to  th e  in d u stry  as 
a whole. B u t  1 did  m en tio n  th a t  we a re  
conscious of th e  fact ‘th a t  th e re  is a 
certain price difference in  re sp ec t o f 
Indian tyres as co m pared  to  o th e r  ty res 
and we are looking in to  th e  n ia tter.

SHRI H IM A T SIN G K A  : W ill th e
Minister be p leased  to  tak e  s te p s  to  
see that the price  difference, th a t  is, th e  
disadvantage at w hich th e  in d u stry  has 
been placed is removed?

SHRI DINESH S IN G H  : N o  one  can
sya that one can rem ove a ll th e  d isad v an -
tages. But we sh a ll try  o u r  b e s t to  see  
how this can becom e m ore co m p etitiv e .
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S H R I U M A N A T H  : M ost o f th e
com p an ies  w h ich  a re  ex p o rtin g  tyres a re  
fo reign  co m pan ies, fo r  exam ple, D u n lo p , 
G o o d y ear, e tc . and  th ey  a re  g e ttin g  very 
h igh  profits . In 1966-67, th ey  go t a  - p rofit 
o f R s. 4.38 c ro re s . T h e  G o v ern m en t was 
q u ite  r ig h t in s la sh in g  th e  d raw back . 
N ow , th is  s to p p a g e  o f th e se  fo reign  com -
p an ies  is de lib e ra te ly  m eant as a  p ressu re  
to  get back  a ll th e  co n cessio n s so  th a t  
th ey  can  lo o t m ore. U n d e r th ese  c ircu m s-
tances, (a) w ill th e  G o v e rn m en t a ssu re  
th is  H o u se  th a t  they  w ill n o t su b m it to  
th e  p ressu re  o f  th e se  fo re ig n  com panies 
and  (b) w h a t s tep s do  th e  G o v ern m en t 
c o n te m p la te  to  com pel th e  fo re ig n  com p a-
n ies to  ex p o rt and  n o t  to  h o ld  o u r fo re -
ign exchange  to  ransom  fo r th e  p u rp o se  o f  
lo o tin g  m ore?

S H R I D IN E S H  S IN G H  : So fa r  as
(a) is c o n ce rn ed , th e  an sw e r is, yes.

S H R I U M A N A T H  : W ill you  su b m it 
to  th e ir  p ressures?

S H R I D IN E S H  S IN G H  : N o . T h e
h o n . M em b er w an ts a n  a ssu ran ce  th a t  
we w ill n o t su b m it and , I say , w e sha ll 
n o t  su b m it.

T h e  second p a r t  o f  th e  q u estio n  is 
m o re  c o m p lica ted  as to  h ow  fo reign  
exchange can  be con se rv ed  in th is . T h a t



is under our constant review. Tbis is 
why we are going into it very carefully to 
see wbat is the difficulty in tbe export of 
tb~se tyres. 
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SHRI LOBO PRABHU: In view of 
tbe fact tbat the prices of cycle tubes and 
tyres have risen by about 60 percent and 
tbose of car tubes and tyres by 70 to 80 
per cent, has Government considered whe-
ther this policy of export, forecd export 
by drawbacks, is consistent with tbe 
interests of tbe common people who use 
cycles, and J would again refer to the 
question just asked, namely, when there 
is scarcity of tubes for scooters, how far is 
the Government justified in encouraging 
export, and SUcil export also whicbput8 a 

lot of money in th,' pockets of foreign com-
panies7 

SHRI DIfIIESH SINGH: The hon. 
Member knows very well that drawback is 
not a forced export or even an incentive 
for export; it is only giving them facilities 
to bring back from outside what they have 
srnt outside by way of import of compo-
nents. But; apart from that, we are giv{ng 
cash incentives which, the hon. Member 
can rightly say, is an encouragement to 
e"port, but that is part of our general 
export drive. In the situation of our 
economy at present, it is necessary for us 
to boost our exports even at the cost of 
limiting certain supplies on the internal 
market. 

SHRI DINKAR DESAI: May I know 
wbat is the average price of a small trac-
tor that is used by the average cultivator 
in this country? 

MR. SPEAKER: That is a different 
question altogether. Now we go to the 
next Question. 
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THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRlRAGHUNATH REDDI): 
(a) to (c). The estimated demand of 
tractors -below 20 HP, which arc IIcneraIly 
known as small tractors, is 12,000 Nos. 
per" annum by 1970-71. No unit is, at 




